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Forests  a n d  f rom Min is t ry  of 
Welfare o n  rehabi l i tat ion and 
resettlement plans. 

5 P ~ p l a d  lrrigation 2/93 The State Govt. is r equ~red  to 
update the est imate 8 o b t a ~ n  
clearance Ministry of Welfare for 
Rehab i l i ta t ion  reset t lement  
Plans 

6 Olwara Llft Irrigation 9 00 5.4100 12/93 The State Govt is ~ e q u ~ r e d  to 
comply w ~ t h  the observations o f  
the Central Water C o m m ~ s s ~ o n  

( c )  and (d) Though the 11me hmrt for Techno- 
economlc appra~sal  IS prescr~bed the clearance of 
projects gets delayed due to delay by the State 
Government IS complymg w ~ t h  the observat~ons of 
the Central appra~sa l  agencles 

SHRl MAHENDRA SlNGH BHATl Mr Speaker 
Sir Hon ble Mm~ster has s a ~ d  that lrr~gatlon projects 
of the states remaln under c o n s ~ d e r a l ~ o n  o f  the 
Government Hon ble M ~ n ~ s t e r  has ascr~bed the delay 
due to delay In appra~sal  by the states I w ~ l l  l ~ k e  to 
ask hon ble Mm~s le r  as to whether the Government 
p ropose  to  g l ve  ce r ta ln  c o ~ c e s s ~ o n s  In zome 
~ n t e r m e d ~ a r y  r r r ~ g a t ~ o n  pro tec ts  of t he  Sta te  
Governments? 

SHRl  JANESHWAR M I S h R A  The Cent ra l  
Government wants that the ~ r r ~ g a t ~ o n  projects sent 
by :he State Governments should b e  conduc~ve as 
our M ~ r ~ s t r y  has to sub f r~ t  a report c r  11s techncal  
and economlc asDects Var~os State Governments 
seod such projects In hurry wPlch are not found 
ccn3t,clbte In respect of t be~ r  eccnomlc and lechn~ca l  
aspects Tney are asked l o  D r ~ n g  Improvement In 11 
as 2er t9e prescr~bed d,rec!lves 

SHFl IU'AHENERA SiNGH EtJATi My questlon 
was whe lhe r  the  Governrner t  p r c 2 o s e  t o  give 
coqzessmns to State Government fr,. ~n termed~ary  
lrr igat~on projects besldes C W 5 7 

SHSI JANESHWAR MlSHGA The questlo? IS 

a h u !  m e  pendmg projects The State Government 
should be gwen concessrons in 11 Eut ~f they do 
scmetc\lng at t h e ~ r  own then 11 WIII b e  d ~ f f ~ c u l t  

whether the Government w ~ l l  speed up work on this 
scheme and  whether  the  Cen t ra l  Government  
proposes to glve approval to Rajasthan Government s 
Project costmg two thousand crore rupees whlch has 
already b e e n  sent to  the  Cent re  by  t he  State 
Government and IS under cons~dera t~on of the Central 
Government? 

SHRl JANESHWAR MISHRA The Government 
do propose to glve approval to these projects The 
maln polnt IS that the Departments of the Env~ronrnent 
and Forest comes In the way of 11 and as such the 
projects have to be cleared by these departments as 
well They cause delay In 11 and do no1 send reports 
That IS why the~r  approval takes t ~ m e  

WRITTEN ANSWERS TO QUESTIONS 

Education for Al l  

'64 SHRl N RAMAKRISHNA REDDY 

SHRl L RAMANA 

W ~ l l  the  M ~ n ~ s t e r  of H U M A N  RESOURCE 
DEVELOPMENT be pleased to state 

l a ]  the ~ l l~ teracy  average In I nd~a  State-w~se 

(b j  the target f ~ x e d  under "Educat~on for All- b y  
2000 AD" to Impart educat~on to d~l terent categor~es 
o! ~ l l~ tera te  persons. 

Therefcre, guldel~nes have been formulated If they (c )  the target achieved so far category-wlse and 
a r t  ns! fcllowed then 11 wlll be dlff~cdlt Slate-wlse. 

SHR! MAHENGRA SlNGH EHATI Mr Speaker, (d)  the funds allocated by the U n ~ o n  Government 
Sir :he work on lnd~ra  Gandh~  M a ~ n  Canal Project In for the scheme, State-wlse, and 
Fta,asthan IS golng on very slowly and the requ~red (e l  spec~a l  measures proposed to be taken toc 
2 w ' z ~ n t  of assistance by the Central Government efl~clent of the scheme, 
has wf been made ava, iab~e and only Rs 224 crore 
have t e e n  made ava~lable on behalf of the Central THE MINISTER OF H U M A N  RESOURCE 
Government whereas the Government of Ralasthan (SHRI BOMMAI) ( a )  T h e  
rias spent  h s  331  crore  N o w  the question Is I l t e r a c ~  data In the  country 1s col lected through 
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decennial census operations. According to the 1991 
Census the literacy rate in the country was 52.21% 
a statement showlng State-wise literacy rate is 
enclosed. 

(b) The target fixed was to cover 345 districts 
during the Elghth Five-Year Plan and make 100 
millron people functionally literate. The target age- 
group under the literacy campaigns is 15-35 years. 
Children in 9-14 age-group are also covered 
wherever the scheme of Non-Formal Educatron is 
not operational or its coverage is inadequate 

(c)  Total Literacy Campaigns have been 
launched in 401 districts of 26 StateslUTs. Accordrng 
to the reports recerved as of 31sl March. 1996 about 
53 19 mllhon persons have been made llterate of 
whch an estimated 62% of the learners are women. 
21". belong to SCs and lo?/. to STs 

(d) An allocation of Rs 1400 crores has been 
made for all literacy programmes durmg the E~ghth 
Frve-Year Plan No State-wrse allocatrons are made 
and funds are released on the basrs of requrrements 
of the State Governments and the proposals for TLCsl 
PLCs recelved from varrous dlstrlcts 

(e) The specral measures which are berng taken 
lor the eflrcrent rmplementatlon 01 the lrteracy 
programmes mclude the follow~ng 

( I )  Decentrallsatron and devolut~on of powers 
to State Llteracy Mlsslon A u t h o r ~ l ~ e s  
(SLMAs) The SLMAs are belng set up In 
all the StateslUTs to ~mplement the Meracy 
programmes 

( 1 1 )  Involvement of Panchayatr Ral lnst~tutlons 
In the l l teracy programmes and 
sensltuatlon of Panchyat~ Ral funclronar~es 
as well as elected representatrves 

( 1 1 1 1  Launchmg of 'Operation Restoratron' In 
those d~s l r~c ts  whlch have not been able 
lo  achreve deslred oblectrves 

STATEMENT 

L~leracy rate based on the 1991 Census 
- -- - - -- 

IndratStates or Literacy rate 
Un~on Territory 

- - -- - -- - - -- - - -- -- 
1 2 3 
- " --- - 

INDIA 52 21 

Stalaa 

1 Andhra Pra606h 44 09 

2 Arunachal Pradesh 41 59 
I 3 Assam 52 89 

4 Brhar 38 48 - -- - - -- - -- -- - - - 

1 2 

5. Delhr 

6 Goa 

7 .  Gujarat 

8 Haryana 

9 Himachal Pradesh 

10 Karnataka 

11 Kerala 

12 Madhya Pradesh 
13 Maharashtra 

14 Man~pur 

15 Meghalaya 

t 6  M~zoram 

17 Nagaland 

18 Or~ssa 

19 Punlab 

20 Rajasthan 

21 Srkklm 

22 Tamd Nadu 

23 Trlpura 

24 Uttar Pradesh 

25 West Bengal 

UNION TERRITORIES 

1 A 8 N Islands 

2 Chandlgarh 
3 D 8 N Have11 

4 Darnan 8 Dru 

5 Lakshadweep 
6 Pondtcherry 

Mid-Day Meal Scheme 

'66 SHRl S D N R WADIYAR W ~ l l  the Mrn~ster 
of HUMAN RESOURCE DEVELOPMENT be pleased 
to state 

(a) whether the Government have rev~ewed the 
mrd-day meal scheme launched In different Slates 

(h) 11 so. the deta~ls thereof. and 

( c )  the steps taken to enhance Central asslstanie 
and to make rrnprovements In the programme? 

THE MINISTER OF HUMAN RESOURZE 
DEVELOPMENT [SHRl S R BOMMAI) (a) and ib l  
The Natronal Programme of Nutrrtlonal Supporl t2 

Prrmary Educat~on commonly known as the M1d4ay 
Meal Scheme, was started very recently I e on 1 Slh 
August. 1995 and therelore, no formal revlew 01 the 
programme has yet been undertaken T h e  
rmplementat~on of the programme IS, however, bemg 
monitored both by tho State Governments and the 
Central Government 


